
THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, N4IZORAIY AND ARUNACHAL PRADESH)

No.Hc.vu-lo4 I 2ooLfr37 q I A

From Smti Jayashree Bora,

loint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To, Smti. Shabnom Choudhury,

District & Sessions ludge,
Ba,;ah, Pathsala.

tA
Dated Guwahati, lhe 13 September, 2024.

Sub:- Civil Vacation.

Ref :- Your letter No. Dl/BAl/202411074 dtd. D.09.2024.

Madam,

With reference to the above, I am directed to inform you that your prayer for

permission to avail civil vacation, along with station leave permission, with the

official vehicle, at own @st, from the evening of O5.1O.2O24 till the morning of

21,10,2024, has been granted. The next senior most ludicial Offlcer available at the station

will remain in charge of your Court and Office during your absence.

Yours faithfully,

st t-
]T. REGISTRAR (VIGILANCE)

Memo No.HC.VII-1O4/2OO 1 137d-1346 /A, dated / t3- o1-24
Copy to:

1. The Principal Accountant General (A&E), Assam, Beltola, Guwahati-29, for
ormation

The Project Manager, Gauhati High Court

LANCE


